HIGH COURT OF CHHATTIS'GARH BILASPUR
ENDORSEMENT

Endt. No. j 9f 12 Bilaspur, dated 24 %'November, 2024
111-6-5/16 (JIC-59)

Copy of Notification and Amended Notification No. F 11-5/2023/
WCD/50 dated 03.10.2024 of the Secretary, Department of Women and
Child Development, Government of Chhattisgarh and Gazzette Notification
dated 11.11.2024 of Government of Chhattngarh is forwarded to :-

(1) Joint Registrar-cum-Principal Private Secretary to Hon'ble the Chief Justice, High Court
of Chhattisgarh, Bilaspur Jor kind information of his Lordship.

(2)  Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur for kind mformaz‘zon of his Lordship.

‘(3) Private Secretary to Hon'ble Shri Justice Sanjay S. Agrawal, High Court of Chhat’asgarh
Bilaspur for kind zn/ormatzon of his Lordship.

(4) Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(5) Private Secretary to- Hon'ble Smt. Justice- Ra.Jam Dubey, High Court of Chhattisgarh,
Bilaspur for kind information of her Ladyship.

(6) Private Secretary to Hon'ble Shri Justice Narend‘ra Kumar Vyas High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship. N

(7) Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur for kind information of his Lordship.

(8)  Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(9) Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of Chhattlsgarh
Bilaspur for kind information of his Lordship.

(10) Private Secretary to Hon' ble Shri Justice Rakesh Mohan Pandey, High Court of" Chhattlsgarh
Bilaspur for kind information of his Lordship.

(11) Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal ngh Court of Chha‘msgarh
Bilaspur for kind information of his Lordship.

(12) Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

_ (13) Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur for kind information of his Lordship.

(14) Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of Chhatusgarh
Bilaspur for kind information of his Lordship.

(15) Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of Chhattisgarh,
Bilaspur for kind information of his Lordship.

(16) Private Secretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High Court of
Chhattisgarh, Bilaspur for kind information of his Lor'fz’ship.

(17) Private Secretary to Registrar General, High Coutt of Chhattisgarh, Bilaspur for information.
(1 8) All Registrar, High- Court of: Chkatnsgarh ' Er
(1 9) ' ¢ ht ]

o ;‘nfm mation.

ar ent & L gislative Affairs Deparmtnet,
2y, Nawa Raipur for information.
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20) Director, Chhattisgarh State Judicia'ﬂ Academy, High Court”of Chhattisgarh, Bilaspur
for information.

~

21) The Principal District & Sessions Judge, Balrampur at Ramanujganj / Amblkapur
(Surguja) / Kanker / Mahasamund / Balod for information and necessary action.

(22) All Joint Registrars, High Court of Chhattlsgarh Bilaspur for information.

23) Additional Registrar (Judicial/ D. E./ Admn. /Class1ﬁcat10n/Copymg/ Confidential/ Checker/
i Works/ Vigilance), High Court of Chhamsgarh Bilaspur for information.

(24) Secretary, High Court Legal Services Committee, ngh Court of Chhattisgarh,’ Bﬂaspur
for information.
(25) Officer on Special Duty, High Court of Chhamsgarh Bilaspur for information.

(26) Member-Secretary, Chhattxsgarh State Legal Services Authority, Vidhik Sewa Marg, Bilaspur
Jfor information.

(27) Secretary, Department of Women & Chﬂd Development, Government of Chhattisgarh,
Mantralaya, Mahanad1 Bhawan, Nawa Raipur for information & necessary action.

(28) (i) Smt. Barkha Ram Vérma, 1I Civil Judge Senior Division, Ambikapur (Surguaj),

(i) Shri Shashwat Dubey, Additional Judge to the Court of Civil Judge Junior Division,
Balrampur-Ramanujganj

(i) Ku. Satpreet Kour Chhabra, AJ to 1 CJ Sr. Division, Balod at Dondilohara, Dondilohara,

(iv) Ku. Shweta Mishra, I1 Clvﬂ Judge Semor Division, Mahasamund,

(¥) Ku. Amba Shabh, I Civil Judge Senior D1v1s1on Kanker, for informition & complmtzce

(29) Budget Officer, High Court of Chha!ttlsgarh; Bilaspur for information.
(30) Accounts Officer, High Court of Chhattisgarh, Bilaspur for znformatzon
(31) All Deputy Regisgrars, High Court of Chhattisgarh, Bilaspur for information.

(32) Assistant Registrar/ Section Officer/ In-charge, Accounts/ Budget/ Checker/ Complaint/
District Establishment/ Establishment/ I. & E./ Juvenile Justice Cell/ Pension/ Protocol/
Record Room (Admn.)/ O/o R.G./ S. & A. Cell/ Vigilance/ Works Section, High Court
of Chhattisgarh, Bilaspur for information and necessary action.

j(33) Tn-charge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bilaspur with a
direction to upload this Order in the official web-site of this High Court.

N

REGISTRAR GENERAL.
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‘ Government of
‘s“s amen and Child
Mantralays, Mahans

]‘ffi‘i?‘i*f%‘ﬁttiagzﬁ?h

Hld Development Department

di Bhawan, Nawa Raipur, Atal Magar
# Notification /f

. Nawsa Raipor, Atal MNagar, Dated:
No. ¥ VLS2023AVEDS0: In exercise

sections (13 and (2) of section 4 of the J
of Children) Act, 2015 (C.

of the powers conferred by sub-
uvenite Justice {Care and Protection
2 0f 2016), the State Government hereby, as ger
the table given below: Notifying the Judicial ‘Magistrate of the first class
mentioned in column {04) as the Chairman of the Juvenile Justice Board,
reconstitates the Juvenile .Justice Board by including as the Principal
Magistrate for the area mentioned in column (03), namely: -

3
4

TABLE ]
Name of the

 Name of the Chairman (Principal

Ve 1 .1 Area/Revenue
S.No. | Juvenile Justice
o Board

m

Dist.

Magistrate) of the Juvenile Justice Board

@)

©)

@

Ambikapur

| Surguja

Smt. Barkha Rani Verma, IMFC/I Civil _f
 Judge Senior Division, Ambikapur {Surguja) E

A

fndos No, £ 1-372023/WCDI50):

o v

1.

information.

tna

i

Special Assistant, Honorable Minister, De
Child  Development Government

Registrar Genera Honerable ¥
reference 1o (he

: endorsed letter no.
Bilaspur, Dated 13 September 2024,

l

f
By order and in the name of the !
Governor of Chhattisgarh

Govt. of Chhattisgarh -
Department Of Women and Child Development

Nawa Raipur, Atal Nagar, Dated a3/ | 2/2024

partment. of Women &
of Chhattisgarh, Raipur for

, |
high Court Chhattisgarh Bilaspur jn
14811/111-6-5/16(J1C-59),

] |
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(2)
L Home Department,

3. Principal Secretary Govt. of Chhattisgarh,

Raipur. - - o
4. Principal Secretary Govt. of Chhattisgarhs Law and Legislative

Affairs Department, Raipur. »
5. Secretary | Govt of Chhattisgarh; General Administratioh

5. Honourable District & Session Judge District Surguja, of

‘C‘rﬂlaﬁis‘gm'h. ’
7. Director Gerieral
3. Divisional Commissioner- Su
Directorate of

of Pglli:ce, Police Headquarter, Raipur-

rguja Chhattisgarh.
Women and Child Development,

g, Director,
Chhattisgarh Raiput.

O.Chairman/Merﬁber (All) Shrii/ St /Ku. weeee
of Juvenile Justice Board/Child welfare Committee.
11 Collector, District Surguja of Chhattisgarh.

ficer/District

12.Dist. Programii O
ofﬁcerﬁ)iétrict Child Protection Officer,

| and Child Development, District Surguja of Chhattisgarh.

13.Superintendent Observation Home/ Place of Safety/Special Home

--------------------------------------------

14.Controller Government Press, Nawa Raipur Atal Nagar for

Publication in the Next Gazette.

Women and Child Development

Department of Women

(Shamjuni Abidi)
Secretary
Govt. of Chhattisgarh
Department Of Women and Child Development
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Chhattisgarh
- Department of Women and Child Development
] Mantralaya, Mahanadi Bhavan, Nawa Raipur Atal Nagar
i .
3
i L .
/ | Amended Notification // -
: . " Nawa Raipur, Atal Nagar, Date 03/ 1072024
E ‘ F 11-5/ 2023/ WCD/ 50: In exercise of the powers conferred by sub-sections(1) and
g (2) of section 4 of the Juvenile Justice (Care and Protection of Children) Act, 2015 (No.
g 2 of 2016),the State Government here by amends the Departmental Notification dated
- 28.05.2024 issued by amending the designation of the three Judges by notifying the
Judicial Magistrate First Class referred to in column (04),of the table below as the
: Chairman of the Juveriile Justice Board, ‘reconstitutes the Juvenile Justice Board by
5 . inc;orpor-aﬁng the Principal Magistrate for the area mentioned inl column (03), that is:
| Table
SL | - Juvenile Area;/R.t‘:Venue Name of Chairperson of Juvenile |
Justice Districts Justice Board (Principle
: Board = Magistrate)
(1) 2) 3 ' “4)

Ms. Satpreet Kour Chhabra, A.J. to I

1 Balod Balod C.J Sr. Div., Balod at Dondilohara &
g | JMFC, Dondilohara
: ' Ms. Shweta Mishra, II Civil Judge
; 2 | Mahasamund | Mahasamund Senior Division & IMFC, - !
| Mahasamund
| . Ms. Amba Shah, II Civil Judge
3| Kanker | Kamker | genior Division & JMFC, Kanler
j By the order of and in the name of the
) governer of pChhattisgarh
(Shammi{Abidi)
; Secretary
d Government of Chhattisgarh
Department of Women and Child Development |
§ ‘




Endos.No.F 11-5/2023/WCD/50 Nawa Raipur, Dated 63/ | 02024
Copy forwarded to:

1.

(TN

o g0

Special Assistant, Honorable Minister, Department of Women &
Child Development Government of Chhattisgarh, Raipur for
111format1on

_ Registrar General Honorable ngh Court Chhattisgarh Bilaspur in

reference to the endorsed letter no.6228/I11- 6-5/16(JIC-59) Bilaspur,
Dated 16 April 2024.

: P11nc1pa1 Secretary Govt, of Chhattisgarh, Home Department,

Raipur.
Principal Seeretary Govt. of Chhattisgarh, Law and Legislative
Affairs Department, Ra1pur '

. Secretary-Govt. of Chhattlsoarh General Administration Department

Ralpur

Eonotirable District & Session Judge District Balod, Mahasamund &
Kanker of Chhattisgarh.

Director General of Police, Police Headquarter, Raipur.

Divisional Commissioner- All Division (“hhattlsgarh

Director, Directorate of Wonen and Child Development,
Chhattisgarh Raipur.

10. Chairman/Member (All) Shri/Smt/KU. oo

of Tuvenile Justice Board/Child welfare Cominittee.

11. Collector, District Balod, Mahasamund & Kanker of Chhattisgarh.
12. Dist. Programm officer/District Women and Child Development

officer/District Child Protection Officer, Department of Women and
Child Development, District Balod, Mahasamund & Kanker of
Chhattisgarh.

13. Superintendent Observation Home/ Place of Safety/Special Home

..............................................

Pubhcauon in the Next Gazette. Q
Secrefa ry

Govt. of Chhattlsoarh
Department Of Women and Child Development
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Atal Nagar, the 11th November 2024
NOTIFICATION

No. F 11-5/2023/WCD/50.— In exercise of the powers conferred by sub-sections (1) and (2) of Section
4 of the Juvenile Justice (Care and Protection of Children) Act, 2015 (C. 2 of 2016), the State Government
hereby, as per the table given below: Notifying the Judicial Magistrate of the first class mentioned in column
(04) as the Chairman of the Juvenile Justice Board, reconstitutes the Juvenile Justice Board by including. as the

Principal Magistrate for the area mentioned in column (03), namely :-

TABLE
S. Name of the Juvenile Area/Revenue Dist. Name of the Chairman (Principal
No. | TJustice Board Magistrate) of the Juvenile Justice Board
@) @ ' NE) 4
1 Balrampur-Ramanujganj Balrampur-Ramanujganj | Shri Shashwat Dubey, Additional Judge to
K . the Court of Civil Judge Junior Division,
o ] Balrampur-Ramanujganj

By order and in the name of the Governor of Chhattisgarh,

SHAMMI ABIDI, Secretary.
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